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GENERAL TRANSFERS, 2020 — TRANSFER & POSTING OF JUDICIAL OFFICERS

DISTRICT JUDGES

Sl

No.

Name and Designation

Proposed Station

Smt. M.R. Anitha,
District Judge, Kozhikode

District Judge, Ernakulam

Dr. Kauser Edappagath,
District Judge, Ernakulam

District Judge, Palakkad

Smt. P.Ragini,
Motor Accidents Claims Tribunal/
Additional District Judge, Ottappalam

District Judge, Kozhikode

Sri.B. Kalam Pasha,
Enquiry Commissioner & Special Judge,
Muvattupuzha

District Judge, Thalassery

Sri.TK.Rameshkumar,
Additional District Judge-I/Additional Motor
Accidents Claims Tribunal, Alappuzha

District Judge, Pathanamthitta

Sri.Sureshkumar C.{Sr.},
Additional District Judge-I/Additional Motor
Accidents Claims Tribunal, Kozhikode

Extension till retirement

Sri.M.Ahammed Koya,
Additional District Judge-l/Motor Accidents
Claims Tribunal, N.Paravur

Additional District Judge-l/
Additional Motor Accidents Claims
Tribunal, Manjeri

Smt.K.K.Sujatha,
Special Judge (NDPS Act cases)/Additional
District Judge-Il, Thodupuzha

Judge,
Family Court, Pathanamthitta

(th

P. G. Ajithkumar

Registrar (Subordinate Judlclary)

High Court of Kerala
Emakulam-682 031




Sl. Name and Designation Proposed Station
No.
9 | Sri.Muralee Krishna S., Extension
Additional District Judge-I/ Additional Motor
Accidents Claims Tribunal, Palakkad
10 | Sri.Jobin Sebastian, Enquiry Commissioner & Special
Additional District Judge-l, Mavelikkara Judge, Muvattupuzha
11 | Sri.P.V.Balakrishanan, Additional District Judge-l,
Additional District Judge-IVV/Additional Mavelikkara
Motor Accidents Claims Tribunal, Kozhikode
12 | Sri.Sasikumar P.S,, Additional District Judge-l/Additional
Additional District Judge-lI/Additional Motor Motor Accidents Claims Tribunal,
Accidents Claims Tribunal, Kasaragod Alappuzha
13 | Smt.Honey M. Vargheese, Additional District Judge for trial of the
Special .Judge (SPE/CBI)-IlI, Ernakulam cases relating to atrocities and sexual
violence towards Women and Children,
Kozhikode
14 | Sri.C.Krishnakumar, Motor Accidents Claims Tribunal,
Motor Accidents Claims Tribunal, Ernakulam Kozhikode
15 | Sri.R.Ramababu, Presiding Officer, Labour Court,
Additional District Judge-lIl, Kollam Ernakulam.
16 | Sri.V.Hari Nair, Motor Accidents Claims Tribunal,
Presiding Officer, Labour Court, Ernakulam Alappuzha
17 | Sri.K.S.Sarathchandran, Motor Accidents Claims Tribunal,
Special Judge (ldamalayar Manjeri
Investigations)/Additional District Judge-V,
Ernakulam
18 | Sri.S.V.Unnikrishnan Nair, Extension

Secretary, Kerala Legislative Assembly,
Thiruvananthapuram

%,

- P g. Ajithkumar
I (Subordinate Judictara
High Court of Kera'~ o
Emakutarn-gr-




Sl. Name and Designation Proposed Station
No.
19 | Sri.K.J.Arby, Extension
Judge, Family Court, Ottappalam
20 | Sri.G.Girish, Extension
Additional Sessions Judge (Abkari cases),
Kottarakkara
21| Smt.Subhadramma K., Special Judge (ldamalayar
Additional District Judge for trial of cases Investigations)/Additional District
relating to atrocities and sexual violence Judge-V, Ernakulam
towards Women and Children, Kozhikode
22 | Sri.K.E.8alih, Additional District Judge-IV/
Additional District Judge-|, Additional Motor Accidents Claims
Thiruvananthapuram Tribunal,Kozhikode
23 | Sri.Nixon M.Joseph, Special Judge (NDPS Act cases)/,
Motor Accidents Claims Tribunal, Additional District Judge-l,
Alappuzha Thodupuzha.
24 |Smt.Bindhukumari V.S., Extension
Judge, Family Court, Chavara
25 | Sri.Rajakumara M.V., Addl.District Judge-i/Additional Motor
Special Judge (NDPS Act cases)/ Additional | Accidents Claims Tribunal, Kalpetta
District Judge, Vadakara
26 | Sri.Vinod P.N,, Additional District Judge-lll/Additional
Additional District Judge-I/ Additional Motor Motor Accidents Claims Tribunal,
Accidents Claims Tribunal, Thalassery Thrissur
27 | Sri.Krishnakumar N.R., Extension
Judge, Family Court, Kannur
28 | Sri.Biju Menon K., Additional District Judge-|,
Additional District Judge-l, Ernakulam Thiruvananthapuram

s

P. G. Ajithkumar
Registrar (Subordinate Judiclary)
High Court of Kerala
Emakulam-682 031




Sl Name and Designation Proposed Station
No.

29 | Smt.Minimol T.K.,
Lega!l Adviser & Disciplinary Enquiry Officer, |Extension till the completion of present
Kerala State Electricity Board Ltd., tenure of the deputation

Thiruvananthapuram

30 | Smt.Sulekha M., Additional District Judge-IV / Additional

Judge, Family Court, Pathanamthitta Motor Accidents Claims Tribunal,
Kollam

31 | Sri.Vinod Kumar N., Additional District Judge-V/Additional
Additional District Judge-Il/ Additional Motor Motor Accidents Claims Tribunal,
Accidents Claims Tribunal, Kalpetta Palakkad

32 Sri.Ajithkumar K.N., Additional District Judge-VI, Ernakulam
Motor Accidents Claims Tribunal,
Neyyattinkara

33 | Sri.Roy Varghese, Additional District Judge-V / Additional
Additional District Judge-ll, Motor Accidents Claims Tribunal,
Thiruvananthapuram Kollam

34 | Sri.Shibu Thomas, Additional District Judge-ll, Ernakulam

Motor Accidents Claims Tribunal,Vadakara

35| Sri.Prakash R.T., Additional District Judge-l/Motor
Motor Accidents Claims Tribunal, Accidents Claims Tribunal, North
Thalassery Paravur

36 | Sri.P. Saidalavi, Motor Accidents Claims Tribunal
Special Judge for SC/ST(POA) Act cases, Ottappalam
Mananthavady

37 | Sri.Ajikumar S., Addl.District Judge-lil, Kollam

Additional District Judge-VI, Ernakulam

38 | Sri.Anil K.Bhaskar,
Additional District Judge-V/Additional Motor Motor Accidents Claims Tribunal,
Accidents Claims Tribunal, Palakkad Ernakulam

‘I

P. G. Ajithkumar
Registrar (Subordinate Judiciary)
High Court of Kerala
Emakulam-§82 031




Sl Name and Designation Proposed Station

No.

39 | Sri.Vijayakumar V.N., Special Judge for SC/ST (POA) Act
Additional District Judge-IV/Additional cases, Mananthavady
Motor Accidents Claims Tribunal,

Thalassery

40 | Sri.Anil G., Motor Accidents Claims Tribunal,
Motor Accidents Claims Tribunal, Attingal Vadakara

41| Sri.K. Soman, Extension
Chairman, State Wagf Tribunal, Kozhikode

42 | Sri.varghese A.F., Extension
Judge, Family Court, Palakkad

43 | Sri.N.Seshadrinathan, Additional District Judge-Il,
Additional District Judge-VIl/Additional Thiruvananthapuram
Motor Accidents Claims Tribunal, Ernakulam

44 | Sri.Baiju R.L., Additional District Judge-l/Additional
Additional District Judge-ll/Additional Motor Motor Accidents Claims Tribunal,
Accidents Claims Tribunal, Thalassery Kasaragod

45 | Sri.Prabathukumar B., Motor Accidents Claims Tribunal,
Motor Accidents Claims Tribunal, Kozhikode Palakkad

46 | Sri. Abdul Jaleel A.,

Additional District Judge-1V/ Additional :
Motor Accidents Claims Tribunal, Extension
Pathanamthitta

47 | Sri.Mohan George, Motor Accidents Claims Tribunal,
Additional District Judge-lllI/Additional Motor Attingal
Accidents Claims Tribunal, Thrissur

48 | Sri.Siju Sheik, Extension

Additional District Judge-1V/ Additional
Motor Accidents Claims Tribunal,
Thiruvananthapuram

Cpn,

ithkumar
P -r (Gs-uﬂ fdiﬂata Ju?]ﬁlary’
High Court of Keraia
E;?%akulam-ssz 031
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CHANGE IN SAME STATION ON ADMINISTRATIVE REASONS AND SENIORITY

Name and Designation Proposed station
y Sri.Mohanakrishnan P,,
Add!.District Judge-Il, Ernakulam. Additional District Judge-!l, Ernakulam
Sri.K.Ramakrishnan,
5 Add|. District Judge-l/Additional | Additional District Judge-ll/Additional Motor
Motor Accidents Claims Tribunal, Accidents Claims Tribunal, Kalpetta
Kalpetia

[l. SUB JUDGES / CHIEF JUDICIAL MAGISTRATES

Sl Name and Designation Proposed station
No
1 Sri.Sathishkumar A.G., Chief Judicial Magistrate, Palakkad

Chief Judicial Magistrate, Kozhikode

2 | Smt.Saleena V.G.Nair, Sub Judge, Alappuzha
Secretary, District Legal Services
Authority, Ernakulam

3 | Sri.Anil T.P,, Chief Judicial Magistrate, Kozhikode
Chief Judicial Magistrate, Palakkad

4 | Sri.Satheeshkumar V.,
Deputy Registrar, Kerala Lok Ayuktha,

Thiruvananthapuram Sub Judge, Thiruvalla

5 | Sri.Thushar M., Sub Judge, Neyyattinkara.
Secretary, District Legal Services
Authority, Palakkad

6 | Sri.Shibu M.P., Principal Sub Judge,
Principal Sub Judge, Ernakulam Thiruvananthapuram

7 | Sri.Pradeep K.P., Additional Sub Judge-l,
Sub Judge, Thiruvalla Thiruvananathapuram

8 | Sri.Suresh T.K,, Principal Sub Judge,
Principal Sub Judge, Ernakulam

Thiruvananthapuram

(s

P. G. Ajithkumar
Registu"ar (Subordinate Judiclary}
High Court of Kerala
Emakulam-882 031
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No

Name and Designation

Proposed station

Sri.Mahesh G.,
Additional Chief Judicial Magistrate,
Ernakulam

Sub Judge,
Kannur

10

Sri.Anilkumar S.K.,
Sub Judge, Alappuzha

Secretary, District Legal Services
Authority, Ernakulam

11

Smt. Bindu Sudhakaran,
Sub Judge, Kannur

Additional Sub Judge-ll,
Thrissur

12

Sri.Muhammed Raees M.,
Sub Judge, Neyyattinkara

Additional Chief Judicial Magistrate,
Ernakulam

Sub Judge, Hosdurg

13 | Smt.Kavitha Gangadharan, Additional Chief Judicial Magistrate,
Addl.Sub Judge-l, Thalassery.
Thiruvananthapuram
14 | Sri.Vidhyadharan K., Extension

. MUNSIFF-MAGISTRATES

Sl Name and Designation Proposed station

No

1 | Smt.Smitha M., Nyayadhikari,
Judicial Magistrate of the First Class Gram Nyayalaya, Mathilakom
(Temporary Court), Njarackal at Eriyad

2 | Sri.Sudheeshkumar S., Nyayadhikari,
éddli(i(){"lal Munsiff (Rent Control Court), Gram Nyayalaya, Pambadi at

raxuiam Pallickathodu

3 | Smt.Manju V., Judicial Magistrate of the First Class-l,
Judicial Magistrate of the First Class, Mavelikkara
Perumbavoor

([

P. G. Ajlthkumar
Registrar (Subordinats Judiclaryy
High Court of Kerala
Emakuiam-682 031
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No

Name and Designation

Proposed station

Smt.Vinitha V.,
Judicial Magistrate of the First Class-I,
Ernakulam

Judicial Magistrate of the First Class-lIl,
Kozhikode

5 | Sri.Santhosh K.Venu, Additional Munsiff, Palakkad
Munsiff, Thaliparamba

6 | Smt.Roshni H., Principal Munsiff, Kollam
Munsiff-Magistrate, Paravur

7 | Sri.Sandeep Krishna V., Munsiff, Varkala
Judicial Magistrate of the First Class
(Temporary Court), Thripunithura

8 | Smt.Fazeela T.B., Munsiff, Vaikom
Judicial Magistrate of the First Class
(Temporary Court), Kothamangalam

9 | Smt.Sindhu Thankam M., Judicial Magistrate of the First Class-l,
Munsiff, Aluva Cherthala

10| Sri.Rajeevan Vachal, Principal Munsiff, Kannur
Judicial Magistrate of the First Class-|,
Keozhikede

11| Sri.Karunakaran B., Judicial Magistrate of the First Class-,
Principal Munsiff, Kozhikcde-I Hosdurg

12| Sri.Shamnad 8.,
Judicial Magistrate of the First Class-ll, Extension
Ernakulam

13| Smt.Wincy Ann Peter Joseph, Judicial Magistrate of the First Class-I,
Principal Munsiff, Kottayam Kozhikode

14 | Sri.Arun Bechu N.N., Additional Munsiff-lll, Thrissur

Principal Munsiff, Kochi

(fr

P. G. Ajithkumar
Registrar {Subordinate Judiclary)
High Court of Kerala
Ernakulam-682 031
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Name and Designation

Proposed station

15

Smt.Rehana Rajivan,
Principal Munsiff, Cherthala

Judicial Magistrate of the First Class-Il,
Kottayam

16

Sri.Visakh V.S,
Judicial Magistrate of the First Class
(Temporary Court), Chottanikkara

Judicial Magistrate of the First Class,
Ramankary

17

Sri.Sajeev S.,
Judicial Magistrate of the First Class-IV
(Temporary Court)., Perumbavoor

Judicial Magistrate of the First Class,
Haripad

18

Sri.C.Ubaidulla,
Munsiff-Magistrate, Devikulam

Principal Munsiff, Kozhikode-Il

19

Sri.Praveen Kumar G.,
Judicial Magistrate of the First Class,
Haripad

Munsiff, Karunagapally

20

Smt.Priyvanka S.,
Judicial Magistrate of the First Class
(Temporary Court), Mattanchery

Principal Munsiff, Kottayam

21| Sri.Sunil Berchmans Varkey, Munsiff, Ranni
Judiciai Magistrate of the First Class,
Muvattupuzha

22 | Smt.Sreeja Janardhanan Nair, Judicial Magistrate of the First Class,
Judicial Magistrate of the First Class, Koyilandy
Kasaragod

23 | Smt.Rajasree Rajagopal, Judicial Magistrate of the First Class
Judicial Magistrate of the First Class-l, (Temporary Court), Chavara
Mavelikkara

24 | Dr.John Varghese, Judicial Magistrate of the First Class

Principal IMunsiff, Neyyattinkara

(Temporary Court), Paravur

(i

P. G. Ajithkumar
Registrar (Subordinate Judiclary)
High Court of Kerala
Emakuiam-682 031
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Name and Designation Proposed station

No

57 | Sri.Siji N.N., Judicial Magistrate of the First Class-lIl,
Munsiff, Kattappana Pathanamthitta

58 | Smt.Ampily Chandran P.B., Judicial Magistrate of the First Class-l,
Judicial Magistrate of the First Class-l, Punalur
Attingal

59 | Smt.Ramya C.R., Judicial Magistrate of the First Class
Munsiff-Magistrate, Ponnani (Temporary Court), Kalamassery

60| Sri.Reghunath N.S., Additional Munsiff, Irinjalakkuda
Judicial Magistrate of the First Class
(Tenmpuiary Court), Kalamassery

61| Smt.Resmi B. Chittoor, | Judicial Magistrate of the First Class,
Judicial Magistrate of the First Class, Perumbavoor
Pathanamthitta

62 | Smt.Ainie Varghese, Munsiff-Magistrate, Paravur
Judicial Magistrate of the First Class-lIl,
Neyyatlinkara

63 | Smt.Jyothi Babu R., Judicial Magistrate of the First Class-
Additicoal Munsiff, Kollam lll, Neyyattinkara

64| Sri.Sivudas S., Judicial Magistrate of the First Class-II,
Judicial Magistrate of the First Class, Aluva
Peranibra

65| St licera John K., Judicial Magistrate of the First Class
Additional Munsiff, Palakkad (Temporary Court), Njarackal

66 | Sri.Sunthosh T.K,, Munsiff, Aluva
Mungiff Vadakara

67 | Sintharthika K., o Additional Munsiff, Kochi

Nyayacahikari, Grama Nyayalaya,
Sreekrishnapuram

o

P. G. Ajithkumar
Registrar (Subordinate Judiclary)
High Court of Kerala
Emakulam-682 031






